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(iii) Office of the AE. Telecom.

Trg. Centre.

(iv) Office of the A E RSAs Trg.
Centre.

(v) Office of the A.O.T.R.

Investigation in the matter of
Disappearance of P.S.P. Leader
of West Bengal

2742, Shri Harl Vishnu Kamath:
Shri Surendranath Dwivedy:
Shri Nath Paf:
Shri Hem Barua:

Will the Minister of Home Affatrs
be pleased to refer to the reply given
to Unstarred Question No. 236 on the
2nd November, 1866 and state:

(a) whether the State Police have
concluded their investigation in the
matter of missing P.S.P. lesader of
West Bengal;

(b) if so, with what cesult; and

(c¢) if the investigation has been
fruitless, whether Governmen: -ro-
pose to entrust the matter to their
own agencies, as was Jone rccently
in the case of Shri Purushottam
Kakodkar, the Goa Congress Presi-
demt?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) to (c). The in-
vestigation of the case has been taken
over from the Police by the State
CLD. The Government of West
‘Bengal have been requested to intimate
the results of CID’s investigation.
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Nagaland Assam Boundaries

2746. Shri Firodia: Will the Minis-
ter of Home Affairs be plessed to
slate:

(a) whether Government have ins-
tituted an enquiry to find out whether
or not the Nagas have occupied seve-
ral thousands acres of land in Assam;

and
(b) if so, the results thereof?
2301 (Ai) LSD—6.

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) and (b). En-
quiries were made in the matter from
the Governments of Assam and Naga-
land. According to the Government of
Assam, about 6000 acres of reserve
forests in Assam have been encroach-
ed upon by Nagas but according to
the Government of Nagaland, certain
areas which have been under cultiva-
tion by Nagas since long are now
being claimed by the Government of
Assam. As stated in reply to the Un-
starred Question No. 139 in the Lok
Sabha on 2-11-66, the Chief Minister,
Nagaland, has written to the Prime
Minister, inviting attention i¢  this
matter and suggesting the appoint-
ment of a boundary commission. This
matter is under consideration,

0il Prospecting at Cochin

2747, Shri Firodia: Will the Minis-
ter of Petroleum and Chemicals be
pleased to state:

(a) whether Government have con-
cluded an agreement with M|s. Philips
Petroleum of U.S.A. for oil prospect-
ing at Cochin;

(b) whether the terms of agreement
are considered to be very unfavourable
to India;

(c) whether it is also a fact that the
price to be paid for crude is much
higher, looking to the declining price
trends; and

(d) if so, the reasons which com-
pelled Government to conclude such an
agrecment?

The Minister of Petrolcum and
Chemicals (Shri Alag ): (a) No.
(b) to (d). Do not arise.

Security of Officers at Parliament
Street

2748. Shri Firodia: Will the Minis-
ter of Home Affairs be plecased to
state:

(a) whether it is a fact that security
and protection to Government and
non-Government offices located in





